
(TO BE PUBLISHED IN PART IV OF THE DELHI GAZETTE EXTRAORDINARY) 

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI 

FINANCE (EXPENDITURE-I) DEPARTMENT 

DELHI SACHIVALAYA, LP. ESTATE: NEW DELHI-110002 

Notification No. 33/2021— State Tax 

Dated: The” March, 2022 

No. F.3(154)/Fin.(Exp-1)/2021-22/DS-I/ f3 G/ — In exercise of the powers conferred by 

section 128 of the Delhi Goods and Services Tax Act, 2017 (03 of 2017), the Lt. Governor of 

National Capital Territory of Delhi, on the recommendations of the Council, hereby makes 

the following further amendments in the notification of the Government of National Capital 

Territory of Delhi, in the Department of Finance (Expenditure-IV), No. 76/2018— State Tax, 

dated the 3 September, 2019 published in the Gazette of Delhi, Extraordinary, Part IV, 

published Vide No. F.3(36)/Fin(Rev-I)/2019-20/DS-V1/399, dated the 3" September, 2019, 

namely:— 

In the said notification, in the ninth and tenth provisos, for the figures, letters and words 6g 1st 

day of August, 2021”, where ever they occur, the figures, letters and words “30" day of 

November, 2021” shall be substituted. 

Note: The principal notification No. 76/2018-State Tax, dated 3 September, 2019 was 

published in the Gazette of Delhi, Extraordinary, Part IV, vide No. F.3(36)/Fin(Rev-D/2019- 

20/DS-V1/399 dated the 3% September, 2019 and was last amended vide notification number 

19/2021 — State Tax, dated the 23 November, 2021, published in the Gazette of Delhi, 

Extraordinary, Part IV, vide No. F.3(125)/Fin.(Exp-I)/2021-22/DS-I/326, dated the 234 

November, 2021. 

By Order and in the Name of the 

Lt. Governor of the National Capital Territory of Delhi, 

Wx 
a, 

Dy. Secretary I (Finance) 

No. F.3 (154)/Fin.(Exp-1/2021-22/DS-l/ / v/ Dated: The/2 March, 2022 

Copy forwarded for information to:- 

1. The Principal Secretary to the Hon’ble Lieutenant Governor, Delhi. 

2. The Additional Chief Secretary (GAD), Govt of NCT of Delhi with the request to 

publish the notification in Delhi Gazette Part-IV (Extraordinary) in today’s date.



The Principal Secretary (Finance), Govt. of NCT of Delhi, Delhi Sachivalaya, LP. 

Estate, New Delhi. 

4. The Commissioner, State Tax, Delhi, Vyapar Bhawan, I.P. Estate, New Delhi. 

10. 

11. 

12. 

The Additional Secretary to the Hon’ble Chief Minister, Govt. of NCT of Delhi, 

Delhi Sachivalaya, I. P. Estate, New Delhi. 

The Secretary to Finance Minister, Govt. of NCT of Delhi, Delhi Sachivalaya, I. P. 

Estate, New Delhi. 

The Additional Secretary (Law), Govt. of NCT of Delhi, Delhi Sachivalaya, IP. 

Estate, New Delhi 

Joint Director, State Resources Division, Finance Department, Govt of NCT of Delhi, 

Delhi Secretariat, New Delhi. 

The P.S. to the Leader of Opposition, 29, Delhi Lepisiesive Assembly, Old 

Secretariat, Delhi. 

OSD to Chief Secretary, Govt. of NCT of Delhi, Delhi Sachivalaya, IP. Estate, New 

Delhi. 

Website. 

Guard File. Wy. 

(Manoj Kumar) 

Dy. Secretary I (Finance)



(eect WATT STIR | APT ae F yeorerreh) 

usta ort a feet Weare 
fea (@a-l) feart 

fect afar, are.th. wee, ad f&eeit-110002 

SRA UAT 33 /2021AWT HX 

feaie: ZO Ard , 2022 

wow1o 03(154) / faa (aI) / 2021-22 /Se-I /4gy + Usa Wore a face 

HS vse, Rect ara sie Bar ae afiras, 2017 (2017 FT 03) Sl ART 128 

ERI ved wal or wart aed ey, uftee at froftet oe asta weer a 

fiat & fa fet ere) gH area a 76 /2018-T a, feria 03 

fra, 2019, fora How 03(36) / faa RroreI-1) /2019-20 / Stea-VI / 399, fear 

03 fra, 2019 @ ded Ret FS Moss, STIG, S AP-IV 4 wed fear war 

on, 4 Praferftea ax detest ed B, Heat — 

ww aftpa 4, ad ak cad wget 4, “erred, 2021 @ 31a fea" sa, 

gent ax wal d wT Wy ei we A and & “AdaR, 2021 30 F fen" sia, 

gent alk greet ar ufeeenfte fear oer | 

fea: ye afraeat W. 76/2018 IT ay, fetie 03 PATH, 2019 @l *otpT0 

03(36) /faa (ereI—-1) / 2019-20 / SIVA-VI / 399, anrg 03 RAR, 2019 ded 

fost BP WATS, SAM, APT-IV A were fear var an sik gue afaet aR 

Peet aT W. 19/2021-RwE wx, feat 23 AdaX 2021, fea HowTo 

03(125) /faat (@a~ 1) /2021-22 /Siea-1/326, feria 23 ade 2021 H Ted 

fiat & wes, saa, S aT aR A were fear WaT ATI 

Use wat aa frecih @ TRC 

@ sen STMT VAS AA Ww 

awe 
aa 
= BA) 

3q Ufaa—I (fax) 

gorrto 03(164) / feet (@IHI) / 2021-22 / SIR 1/794 fertie: 4O Are, 2022 

2 afta seer wit, STAT weet Par, weft eToETAY Bx fehl AMT, 

eat afraea, a Rat at ue afettad ofa afea anor at arte 4 fect 

Ree AT — aR rR) 4 WEAR |



3 Wa ufea (fa), usta wort as feos aren, facet afar, ag eect | 
4 gad, Wey ae, face, are was, aie. Exc, ae fees | 
5 Ada Feast @ afaked ates, wete weer aa floc uror, feccit 
Ufrarca, Ag ferecit | 

6 fea aa & afaa, usa wart as feet aro, feo fra, ag foci | 
7 afaRer afea (fafa), usta wort aa fect umn, fecct ufsaem, ag 

feet | 
8 Wged Pears, wey dar fawn, fed fer, wef wort aa feeci Bar, 

feeet afrarer, te feccit | 
9 Am weve & Prof ules, 29, fect fers en, get Bfearera, feecit | 
10 Fe aa @ fae orate, usta wor aa feoc wor, facet 

wearer, Ag feet | 
41 ae age 

12 Te wiEc| rave 
>a3 
am 

Grist BAR) 
wT ufaa—I (faa)


